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(c) whether promotional channels
have also been blocked; and

(d) if so, steps taken to correct the
situation?

THF  MINISTER OF FINANCE
(SHRI H M. PATEL), (a) Yes, Sir.
Nearly 4,900 employees of various
categorles have been transferred from
va:tous oflices ol the Indian Audit &
Accounts Department to the depart-
mentalised accounts offices 1n the
Civil Ministries/Departments as a
conseyuence of the phase implemens
tation of the scheme of departmenta.
lisation of accounts

(t and (¢). The transfer of person-
nel was eflecled under the provisions
of the Departmentslisation of Union
Accounts (Transter of Personnel) Act,
1976 which nter alia enjoined that
every transferred officer or employee
shall be entitled to be appointed to a
post carrying a scale of pay not less
fayourable than that of the post which
he heil immediately betore the date
of such transier and in the same
capacily (whether substantive or offi-
clating) 1 which he held the post last
mertioned The service rules of Group
‘B’ stafl have already been notified
and the service rules for Groups ‘C’
and D stafl are under finahsation, It
13 being ensured that the service con-
dition, of the transferred staff are
not less favourable than those prior
to departmentalisation of accounts. In
most cases. promotions of the trans-
ferred statt in various categories so
far made compare favourably and are
generally better than the promotional
prospects i1n their parent offices.

Smce all the posts at supervisnry
levels could not be filled by traps-
ferees from Audit Department, suh-
stantial promotions to the grades of
accounts officers and junior accounts
officers have been given to the staft
in the departmentalised accounts offi-
ces. For example, a large number of

persons who had passed the subordi-
nate accounts service examination in
the Audit Depariment and were await-
ing promotion for several years for
want of vacancies were promoted as
junior accounts officers which would
not have been possible but for separa-
tion of accounts from audit. Besides,
i the service rules for Group ‘C’
Stafl, 1f ts being provided that a limited
percentage of posts in the junior ac-
counts officers cadre will be filled by
promotion of persons who have not
passed the qualifying examination, The
promotional channels are, therefore,
not blocked.

(d) Does not arise.

Scheme submitted by Uttar Pradesh
Government for Financial Assistance

2420. SHRI RAJENDRA KUMAR
SHARMA: Will the Mihister of
FINANCE be pleased to state:

(a) whether the Uttar Pradesh
Government have submitted a scheme
for assistance out of the financial
assistance given by the World Bank
for rural areas; and

(b) if so, the outlines thereof and
the total amount given to Uttar
Pradesh?

THE MINISTER OF FINANCE
(SHRI H M.PATEL): (a) and (b).Ona
request from the Government of India,
the State Government of Uttar Pracesh
have sent a number of project pro-
posals for being included in the shelf
of projects to be built up for being
posed to the World Bank. Thege pro-
posals alongwith proposals received
from others states are being processed
for taking a view on posing them for
external assistance. The list of pro-
posals so far received from the Gov-
ernment of Uttar Pradesh in resoect
of development of rural areag is given
in the statement.
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Statement
Lust of proposals for assistance from World Bark for Rural Aieas

SN Nam Propiscd oithy

1 doil & Water Convryation Rse 59 00 crorns

2 Integited Miea D velopmant Programme  Rs, 10 41 acues

3 Horucultwre Doy lopment, Iills Rs 40 00 crores

4 Horuculune Deovelopment Pluns Rs 21 8 aces

5. Toms \ idley Logging }H nting 'nd Road

B nlding . Rs 17 ¢) aones

6 Plantatim of Spices Rs 4o 00 1 acs

7 Sowial Forestiy Ry 4) 00 aowes

8 Limrcp (Crunn b oflastanYamuns Canal Re 4o 0o o

g Diungc Immov ment schones Rs .bh17a s

10 Riva [mprov in nt S mes Rs 41 (o erares

11 kshk dPr lu o n& Dstibution Rs 1 10 « res

12 Sharda Sahnak Commanli \ica Davdlop

ment S 71 00 0tes

13 Raum Ganga Command Arear Devidopment Re go. o cuotes

1y, Agneodtunal Int nsifieatien Re €4 00 acn s

15, D ¢onmnt i Az 1o ftural Markets Rs 3 «f cron
Proposal to Simphfy the procedure (d) 1t <o what steps Government

for (learance of Claims

2421 SHRI CHITTA BASU Will the
Mimister of ( OMMERCE AND CIVIL
SUPPLIES AND COOPERATION lLe
pleased to state

(a) whether Government are aware
of the fact that the majority of the
Indian ownerg of properties in East
Pakistan having lost their relevant and
connected documents cannot produce
colateral evidence to justify their
claims,

(b) 1 so what steps Government
propose to take to simphify the proce-
dure,

(¢) whether 1t 15 a fact that dispo-
sal of claims requires quite a long
time,

propose to take to expedite the clea-
rance of the claims, and

(e) whether the last date for regis-
tering clarms has since expired if <o,
whether there will be further exten-
sion ot time?

1HE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPIIES AND COOPERA-
TION (SHRI ARIF BEG) (a) Venfi-
cation of claims without the relevint
documentary cvidence could lead to
abuse and 1t 1s not possible to decide
such cases without sufficient evidence
being adduced by the claimants
From the scruitiny of claims made Ly
the Custodian of Enemy Property t
appears that most of the claimants





